INCOME TAX APPELLATE TRIBUNAL, RAIPUR —‘

CAUSE LIST OF DB BENCH FOR 16-JUNE-2025 (MONDAY) -
| BEFORE HON'BLE PARTHA SARATHI CHAUDHURY, JUDICIAL MED;IBER
! AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER
IN COURT ROOM 1

Srl Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 204/RPR/2022 2009-10 [A] SHREE SHIVAM VENTURES LTD. {(HIfH COURTY)

2 ITA 235/RPR/2022 2011-12 [D] SILVERBRICKS INFRASTRUCTURE PVT, LTD.

3 CO 26/RPR/2023 2011-12 [A] SILVERBRICKS INFRASTRUCTURE PVT, LTD.

4 ITA 236/RPR/2022 2012-13 [D] SILVERBRICKS INFRASTRUCTURE PVT. LTD.

5 CO 27/RPR/2023 2012-13 [A] SILVERBRICKS INFRASTRUCTURE PVT, LTD.

[ ITA 262/RPR/2023 2011-12 [D] RAIPUR RESORTS AND PROPERTIES PVT.LTD.

7 CO 32/RPR/2023 2011-12 [A] RAIPUR RESORTS AND PROPERTIES PVT.LTD,

8 ITA 275/RPR/2025 2017-18 [D] SECL, BILASPUR (DEFECT COMPLIED)

9 ITA 276/RPR/2025 2017-18 BLEJSSUE)QJ;;)EASTERN COALFIELDS LIMITED - BHATGAON AREA BRANCH {TAN-

10 ITA 277/RPR/2025 2017-18 [D] SOUTH EASTERN COALFIELDS LIMITED (TAN- JBPSOD3588)

11 ITA 278/RPR/2025 2017-18 [D] SOUTH EASTERN COAL FIELDS (TAN - JBPS00359C)

12 ITA 279/RPR/2025 2017-18 [D] SECL, O/O CHIEF GENERAL MANAGER (TAN- JBPS02072A)

13 ITA 2B0/RPR/2025 2017-18 [D] SOUTH EASTERN COAL FIELDS LTD. (TAN- JBPS02667A)

14 ITA 281/RPR/2025 2017-18 [D] SOUTH EASTERN COALFIELDS LIMITED (TAN- JBPS03398D)

15 ITA 282/RPR/2025 2017-18 [D] SOUTH EASTERN COALFIELDS LIMITED {TAN- JBPS02076E)

16 ITA 283/RPR/2025 2017-18 [D] SECL, KUSMUNDA AREA (TAN- IBPS02656D)

17 ITA 284/RPR/2025 2017-18 [D] SOUTH EASTERN COALFIELDS LIMITED (TAN- JBPS03804D)

18 ITA 285/RPR/2025 2017-18 [D] SECL-HASDEO AREA HALDIBADI COLLIERY (TAN- JBPS06999G)

19 ITA 286/RPR/2025 2017-18 [D] SECL (TAN- BPLS0D4697A)

20 ITA 28B7/RPR/2025 2017-18 [D] SOUTH EASTERN COAL FIELDS LIMITED (TAN- BPL504875D)

21 ITA 288/RPR/2025 2017-18 [D] SECL CENTRAL STORES (TAN- JBPS03090D)

22 ITA 289/RPR/2025 2017-18 [D] SOUTH EASTERN COALFIELDS LIMITED (TAN- JBPS13157E)

23 ITA 290/RPR/2025 2017-18 [D] SOUTH EASTERN COALFIELDS LIMITED (TAN-BPLS04617E)

24 ITA 291/RPR/2025 2017-18 [D] SOUTH EASTERN COALFIELDS LIMITED (TAN- JBPS0O0355F)

25 ITA 292/RPR/2025 2017-18 [D] SECL, BILASPUR (DEFECT COMPLIED)

26 ITA 293/RPR/2025 2017-18 [D] SECL, BILASPUR (DEFECT COMPLIFD)

27 ITA 294/RPR/2025 2017-18 [D] SECL, BILASPUR (DEFECT COMPLIED)

28 ITA 295/RPR/2025 2017-18 [D] SECL, BILASPUR (DEFECT COMPLIED)

29 ITA 296/RPR/2025 2017-18 [D] SECL, BILASPUR (DEFECT COMPLIED)

30 ITA 297/RPR/2025 2017-18 [D] SECL, BILASPUR (DEFECT COMPLIED)

3 ITA 298/RPR/2025 2017-18 [D] SECL, BILASPUR (DEFECT COMPLIED) ;

32 ITA 299/RPR/2025 2017-18 [D] SECL, BILASPUR (DEFECT COMPLIED)

33 ITA 300/RPR/2025 2017-18 [D] SECL, BILASPUR (DEFECT COMPLIED)

34 ITA 301/RPR/2025 2017-18 [D] SECL, BILASPUR {DEFECT COMPLIED)
Office Superintendent]
For Assistant Registran

_J—d" 13-Jun-2025




INCOME TAX APPELLATE TRIBUNAL, RAIPUR

CAUSE LIST OF DB BENCH FOR 17-JU.NE-2025 (TUESDAY)

BEFORE HON'BLE PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 1

srl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 539/RPR/2024 2017-18 [A] BMS TRADEWINGS PVT. LTD., JAGDALPLIR

z ITA 133/RPR/2025 2013-14 [A] ANAND KUMAR BANSAL (DEFECTIVE)

3 ITA 141/RPR/2025 2011-12 [A] BHUWANESHWAR SHUKLA, BHILAI

4 ITA 142/RPR/2025 2011-12 [A] BHUWANESHWAR SHUKLA, BHILAI

5 ITA 173/RPR/2025 2014-15 [A] SUKHDEV SINGH JOSHI (DEFECTIVE]

6 ITA 174/RPR/2025 20114-15 [A] SUKHDEY SINGH JOSHI {DEFECTIVE)

7 ITA 303/RPR/2025 2017-18 [A] NEELAM MANDHANI, RAIPUR

8 ITA 305/RPR/2025 2014-15 [A] YOGESH KUMAR VERMA, RAIPUR {DEFECTIVE)

9 ITA 306/RPR,/2025 20115-20 [A] HARIKISHAN AGARWAL, RAIPUR

10 ITA 307/RPR/2025 2020-21 [A] TECHNOBLAST MINING CORPORATION, IRAIGARH
11 ITA 309/RPR/2025 2017-2018 [A] JDS CAPITAL MARKETS PRIVATE LIMITED

12 ITA 310/RPR/2025 2013-14 [A] SHARAD GOEL, RAIPUR

13 ITA 311/RPR/2025 2016-17 [A] JASBIR SINGH OBEROI, RAIPUR

14 ITA 312/RPR/2025 2016-17 [A] SANTOSHI ARORA {DEFECTIVE)

15 ITA 315/RPR/2025 2016-17 [A] VIDYA BHUSHAN SHUKLA
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Office Superintendent
For Assistant Registrar
13-Jun-2025]




INCOME TAX APPELLATE TRIBUNAL, RAIPUR

L ]
CAUSE LIST OF DB BENCH FOR 18-JUNE-2025 (WEDNESDAY) *|
BEFORE HON'BLE PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER
IN COURT ROOM 1
5rl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 43/RPR/2022 2016-17 [A] GOLDBRICKS INFRASTRUCTURE PVT. LTD.
2 ITA B0/RPR/2025 2025-26 [A] AL AQSA FOUNDATION (DEFECTIVE)
3 ITA 76/RPR/2025 2025-26 [A] AL HASAN FOUNDATIONM {DEFECT IVE;
4 ITA 128/RPR/2025 2012-13 [A] AVANINDRA NATH AGRAWAL, RAIPUR
5 ITA 175/RPR/2025 2012-13 [A] VIDENDRA SINGH (DEFECTS COMPLIED)
6 ITA 260/RPR/2025 2015-16 [D] KANHA GRAIN PROCESS (DEFECTIVE)
7 ITA 316/RPRf2025 2013-14 [A] MALANI HOLDINGS PRIVATE LIMITED
a ITA 317/RPR/2025 2015-16 [A] DAMANIEET SINGH OBERCI, RAIPUR
9 ITA 318/RPR/2025 2016-17 [A] DAMANIEET SINGH OBERQI, RAIPUR
10 ITA 319/RPR/2025 2016-17 [A] DAMANIEET SINGH OBE ROI, RAIPUR
11 ITA 320/RPR/2025 2021-22 [A] BILASPUR MODEL EDUCATION SOCIETY, BILASPUR
12 ITA 322/RPR/2025 2016-17 [A] RINKI OIL EXTRUCTION PVT, LTD., RAIIM
13 ITA 371/RPR/2025 2017-18 [D] SOUTH EASTERN COALFIELDS LIMITED, BII..ASPUR
14 ITA 372/RPR/2025 2018-19 [D] SOUTH EASTERN COALFIELDS LIMITED, BILASPUR
15 ITA 373/RPR/2025 2019-20 [D] CHHATTISGARH STATE CIVIL SUPPLIES CORPORATION
ol
Office Superintendent
For Assistant Registrar
AT 13-Jun-202.

oM PELLATE BU  RAIPUR

—

CAUSE LIST OF DB BENCH FOR 19-JUNE-2025 (THURSDAY)

BEFORE HON'BLE PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER

AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl Appeal Number Assmt. Year Asses-see Name Remarks
1 ITA 11/RPR/2024 2018-19 [D] VARDA ENERGY AND ENGINEERING PVT, LTD.

7 ITA 229/RPR/2025 2008-09 [A] GOLCHHA PROMOTERS DEVELOPERS AND BUILDERS PVT LTD.,, RAIPUR

3 ITA 130/RPR/2025 2025-26 [A] DAWOODI BOHRA JAMAT COMMITTEE ANJUMAN E EZZT, TAKHATPUR (DEFECTIVE)
4 ITA 187/RPR/2025 2018-19 [A] JAIN ENTERPRISES, BHILAT

5 ITA 1BB/RPR/2025 2021-22 [A] SANTOSH GOLECHHA, BHILAL

6 ITA 192/RPR/2025 2018-19 [A] GRAND CARS INDIA PRIVATE LIMITED

7 ITA 195/RPR/2025 2016-17 [A] MUKESH KUMAR GOYAL, NEORA

8 ITA 323/RPR/2025 2021-22 [A] KANHAIYA LAL AGRAWAL, KAWARDHA

9 ITA 343/RPR/2025 2014-15 [D] VIGHNESHWAR ISPAT PVT LTD

10 ITA 344/RPR/2025 2017-18 [A] DIPAK RAHEJA, RAIPUR

11 ITA 108/RPR/2025 2017-18 [A] ENTREPRENEURS ORGANISATION, RAIPUR

12 ITA 377/RPR/2025 2015-16 [A] TANSINGH, RAINANDGAON

13 ITA 378/RPR/2025 2015-16 [A] DEVENDRA KUMAR DESHMUKH, DURG
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INCOME TAX APPELLATE TRIBUNAL, RATIPUR

CAUSE LIST OF DB BENCH FOR 20-JUNE-2025 (FRIDAY)

BEFORE HON'BLE PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER

AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 1

5rl Appeal Number Assmt. Year Assassee Name Remarks
1 MA 19/RPR/2025 2018-19 [A] SATISH KUMAR AGRAWAL, BHILAI

2 ITA 345/RPR/2025 2013-14 [A] DINESH KUMAR MISHRA, KAWARDHA

3 ITA 346/RPR/2025 2013-14 [A] HANUMANT INGOTS PVT. LTD., RAIPUR

4 ITA 347/RPR/2025 2014-15 [A] HANUMANT INGOTS PVT. LTD., RAIPUR

5 ITA 348/RPR/2025 2018-19 [A] MAA HARSIDHHI INFRA DEVELOPERS PVT. LTD,, RAIPUR

6 ITA 349/RPR/2025 2015-16 D] D K POWER PROJECTS INDIA LIMITED

7 ITA 350/RPR/2025 2011-12 [A] BLOCK RESOURCES COORDINATOR, RAJIV GANDHI SIKSHA MISSION, BLOCK KANSABEL
8 ITA 353/RPR/2025 2011-12 [D] CHHATTISGARH STATE INDUSTRIAL DE\}ELOPMENT CORPORATION LIMITED

9 ITA 354/RPR/2025 2012-13 [D] CHHATTISGARH STATE INDUSTRIAL DEVELOPMENT CORPORATICN LIMITED

10 ITA 355/RPR/2025 2013-14 [D] CHHATTISGARH STATE INDUSTRIAL DEVE":LOPMENT CORPORATION LIMITED

11 ITA 356/RPR/2025 2014-15 [D] CHHATTISGARH STATE INDUSTRIAL DEVELOPMENT CORPORATION LIMITED

12 ITA 357/RPR/2025 2017-18 [D] CHHATTISGARH STATE INDUSTRIAL DEVELOPMENT CORPORATION LIMITED
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Office Superintendent)
For Assistant Registrar
13-Jun-2025|




INCOME TAX APPELLATE TRIBUNAL, RAIPUR

CAUSE LIST OF
CONSOLIDATION PETITIONS
FOR 20-JUNE-2025 (FRIDAY)

BEFORE SHRI PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER
AND SHRI ARUN KHODPIA, ACCOUNTANT MEMBER

CONSOLIDATION PETITIONS

Sri Appeal Number Ag:::.rt Assessee Bench Remarks
1 | ma | 37 | Rer | 2023 | 29." |[D] SHRIRAKESH SARAOGI DB
2 | co | 29 | rer | 2023 | 295" (Al SHRT RAKESH SARAOGE ‘ DB
3 | ma | 334 | rer | 2005 | 20 %335 EE’ET’?EESGARH STATE INDUSTRIAL DEVELOPMENT CORPORATION LTD,, RAIPUR 55
4 | ma | 335 | rer | 2005 | 208 Eg]E EEFTPIJ\?%SGARH STATE INDUSTRIAL DEVELOPMENT CORPORATION, LTD,, RAIPUR -
5 | A | 339 | RPR [ 2025 | %0L% |[A] SHRI SHYAM OIL EXTRACTIONS PVT. LTD,, JANIGIR, CHAMPA DB

Office Superintendent

For Assistant Registrar
,j,“y\ 13-Jun-2025




